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Central Administrative Tribunal
Principal Bench: New Delhi

0.A. No. 2235/98

New Delhi {his the 17th day of Novemﬁer 1998

Hon'ble Shri N. Sahu. Member (A)

.11A Shri Bri ijender Kumar

S/o" late-Shri Rattan Lal

C/o' Shri Bha‘jan Lal

H. No'. 2/3 Vill. & P.0. Taura,
Th. Naha -Distt. Gurgaon
(Haryana)

2. Smt. Khajani
W/o late Shri Rattan Lal
C/o Sh. Bhajan Lal

" H.-No. 2/3 Vill. & P.O. Taura
Telr. -Naha, Distt. Gurgaon
‘(Haryana) '

(BY Advocate: Shri Surinder Singh)

Versus

1. Union of india- through
The Secretary (R)
Cabinet Secretariat, '
Central Secretariat,
New Delhi- 110 001

2. . The Director General of Security,
Office of Director, SSB, :
East Block-V '
R.K. Puram, New Delhi- 110 0686.

(By Advocate: None) ' . N

ORDER (Orat)

By Hon'ble Shri N. Sahu, Member (A)

Learned counsel for the . applicant’
A

Surinder Singh éeeks' permission to withdraw this-

Pérmissfon Is granted. . The :O.A. is dismissed

withdrawn.
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(N. SAHU) v

Member (A)

CcC.




